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aretirlngofficerhasbeenfixedand1hedisciplln- (b)ifso,1hedetaHsthereof;and 
ary authority have ordered initiation of minor 
penaltyproceedingsasJainstoneSuperint8lId-
ingE~andoneExecutiveEngineer. The 
VigiianceDepar1mentofDDAhasbeenasked 
to concluct detailed investigation in 1he remain-
ingThree~asreportedbyDDA. 

(d): TheGovemmenthasalreadydecidecl 
tol8Sln.lCture1heDDAand1he~ciactions 
have been taken in pursuance of this. 

FualSavIng ....... InArmad 
~Vehlclae 

8347.SHRIK.PRADHANI:WlI1ePRIME 
MINISTER be pleasecltostal8: 

(a) whether1he Govemment have taken 
anyfuel saving measurasinthevehlclesbelng 
operaIBdbythethJaeWflgscitheArrnadFaas; 

Army 

Navy 

AirFon:e 15% 

(iii) Upwards revision of consumption 
norms in terms of Kilometers perlitre. 

(iv) Training ofdrivers to improve driving 
habits forachievingfuelefflciency. 

(v) Use offield kits foroiltesting. 

(vi) Use of muHi grade lube oiJs. 

(viii) Recovery of used engine oils. 

(vIll) Trials foruse ofCOl1'lPf'8SS8Si natural 
gas. 

(c): As a result of the above measures, 
substantial savings by way of reduced con-
sumption offuel 011 have been achieved, and 

(c)theresullsachieved1herefrom? 

THE MINISTER OF STATE IN THE MIN-
ISTRYOFDEFENCE:(SHRIMAlUKARJUN) 
(a): Yes, Sir. 

. (b): Severalmeasureshavebeentakenby 
the Defence Services to reduce the fuel con-
sumption. These measures include the follow-
i'1g:-

(i) Introduction of fuel efficient vehicles. 

(i) impositioncicutsinconsumptionoffuel 
oils taking 1987-88 as the base yearfor Army 
and 1989aslhebaseyearforAirFoR:eandnavy. 
During 1992-93, the following cuts were im-
posedin the consumption Otdiesel, petrol and 
kerosene bylhe Ihree Defence Services:-

10lC. 

10lC. 

expenditure has been limited within Budget 
allocations inspiteofincreases in the adminis-
teredprices. 

FeeforConversion of Leasehold Into 
Freehc*I 

8348. DR.ASIMBALA:WHltheMinisterof 
URBANDEVELOPMENTbepieasedtostate: 

(a)whetherdoublestorysingleunithouses 
constructed by DDA on 40 sq. yds plots in 
Janakpuriareexemptedfrompaymentoffeefor 
conversionintOfreehold; and 

(b) if not , the reason for discriminating 
themfrom50eq.matersplotswhicharetotally 
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exemptedfromfree? INDUSTRIAL DEVELOPMENT AND DEPART-
MENT OF HEAVY INDUSTRY) (SHRIMATI 

THE MINISTEROFSTATEINTHE MIN- KRISHNASAHI): (a):no. Sir. 
ISTRY OF URBAN DEVELOPMENT AND 
MINISTEROFSTATEINTHEMINISTRYOF 
WATER RESOURCES (SHRI P.K. 
THUNGON): (a): No, Sir. 

(b): Asper Schemeofconversion. theflatsl 
tenements falling under janata category have 
beenexemptedfromthepaymentofconversion 
charges. whereas the flats mentioned above in 
part (a) are of LlG category. 

Restructuring of Sick Public Sector 
Undertakings 

8349: SHRIGEORGE FERNANDES: WiU 
the PRIME MINISTER be pleased to state: 

(a) whetherthe Govemment are consider-
ing to set up expert committees forre-structur-
ing the sick public sector undertakings in the 
services sector; 

(b if so. whether these committees are 
prcposedtoworitoutarevivalpackageforthese 
undertakings: and 

(c) if so, the details thereof? 

THE MINISTER OF STATE IN THE MIN-
ISTRY OF INDUSTRY (DEPARTMENT OF 

Year 1989-90 

Production 9.70.754 

Import N.A. 

(b) and (c): There is no statutory control 
over distribution and price of Soda Ash and 
Caustic Soda and the chemicals are freely 
available in the market. 

(b) and (c): Do not arise. 

Production of Caustic Soda 

8350.SHRI HARISHNARA Y ANPRABHU 
ZANTYEWiUthe PRIME MINISTER be pleased 
to state: 

(a) the total requirement? production and 
import of Caustic Soda in thecountyduringeach 
of the lastthree years and the projected require-
ment during the Eighth Five Year plan period: 

(b) whether the private parties are en-
trusted with supply of Soda Ash and Caustic 
soda required by the public sector undertakings: 
en:! 

(c) the arrangement madeforprocuringthe 
same along with the commission paid to such 
private parties during last one year? 

THE MINISTER OF STATE IN THE MIN-
ISTRY OF CHEMICALS & FERTILIZERS 
(SHRI EDUARDO FALEIRO) (a): No demand 
estimated has been made for Caustic Soda for 
the Eighth Five Year Plan Period. The produc-
tion and imports otCaustic Soda. tothe extent 
available. during the last 3 years are as under:-

1990-91 1991-92 
(figures in Metric T onnes) 

10,40.906 10.00,585 

66,446 53,481 

OverCharging by Pharmaceutical Units. 

8351. SHRIANNAJOSHI:WdlthePPRIME 
MINISTER be pleased to state: 




